
CEKmAL ADMINISTRAIIVE TRIBUNAL

Pml^^ClPAL BENCH; NEW DELHI

CP NO. 228/2004

OANO.352/2004

New Delhi this the 31^ May, 2005

HON'BLE mm MEMBER (;i)
HON'BLE SHRI S.A.SINGH, M:EM:BER<A)

Smt. Haipal Sodlii, TGTEnglish,
Age 50 yeais, W/o Shri G.S.Sodhi,
R/o 86-A/2, Krislnia Nagar,
Safdarjiing EiiclaveJ^Iew Delhi-i 10029.
(ByAdvocate; Shri S.M.Dalai)

... Applicant.

Versus

1. Shri S.K. Tripalhi,
Secretary', Ministry' ofHuman Resources
& Development, Depfulmenl of Education,
Shastri Bhawaii, New Delhi-liOOOL

2. Shri Sunil Kumar
Commissioner, KV Sangathan
18, Institutional Area, Saheed Jeet Singh Marg,
NewDelhi-110016.

3. Shri S. Modawal
Assistant Conunissioner, Delhi Region,
KV Sangathan, Jl-TU Campus,
New Mehrauli R.oad, NewDeihi-i 10067.

4. Smt. P.Soni,
Principal Kendriya Vidyalaya,
Sector-II, R.K Piu-am,New Delhi-l 10022.

(By Advocate: None)
.. .Respondents.

ORDFJJORAL)

Bv Stir! Sfeaaker Raiii. Memfoer 6J>

Contempt Petition is disposed ofat this stage with liberty to the parties torevive it at

an appropriate stage as per the ordei'S to be passed by the Delhi High Couii. Notices ai'e

dischs

(S.A.Sin#)
Membei\A)

/Ifdr/

(Shanker Raju)
Member (J)


